11 Oral Answers
the attention of the Government been drawn
to  a newspaper statement that America is
utilising Japan to curb and, if possible,demolish
our industrial development? It was puolish-
ed in yesterday's papers. Instead of aiding
they are trying to sabotage.

MR. SPEAKER : This is about Mitsu-
bishi and not about the Americans.,

SHRI SHYAMNANDAN MISHRA : He
has said that Japan is being used for that
purpose.

MR. SPEAKER :
connect anything.

In this way you can

Circulation of Chunterfeit Currency

*429, SHRI P. VENKATASUBBAIAH:
Will the Minister of FINANCE be pleased to
state

(a) whether Government are aware that
there is a large scale circulation of counterfeit
currency in the country;

(b) f so, the steps Government have so
far taken to chech the circulution of counter-
feit currency; and

(¢) whether any forcign power is imvolyed ?

THI MINISTER OF STATL IN THE
MINISTRY Ob° FINANCE (SHRI K.R;
GANESH): (a) From the number o
counterfeit currency notes recovered in cir-
culation or seized by the police from counter
feiters, it would appear that the problem of
circulation of counterfeit currency, although
not completely eradicated, 15 of a magnitude
which can b: considered extremely small
in relation to the totality of currency in cir-
culation.

(b) A statement explainirg the position 1n
brief is laid on the Tabl: of the House.

(c) There is no evidence to suggest that
any foreign power is involved in the circulation
of counterfeit currency in this country,

Sratement

The offences relating to counterfeiting of
currency and bank notes come under the
Indian Penal Code, which alrcady provides
for deterrent punishment. The offences of
counterfeiting and forgery are dealt with by
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the State Policy authorities, who keep a watch
in this behalf and organise raids on infor.
mation of counterfeiting being done by an¥
person. The Central Bureau of Investigation
also keeps the problem of counterfeiting of
Indian currency under continuous study by
kecping records of different techniques adopted
and by reviewing periodically the appearance
of counterfeit Indian currency, They have also
created a ‘cell’ in their Economic Offences
Wing to undertake investigations of serious
offences of counterfent currency and coordi-
nate the investigations in the States, Govern-
ment are setting a new bank note Press at Dewas
to print notes of the denominations of Rs.10/-
and above where the printing technology to
be used will be such as to make counterfeiting
of these notes extremely difficult, 1f not impo-
ssthle.

SHRI P. VENKATASUBBAIAH : s the
Government aware that some  places notably
Coimbatore and Bangalore, have become
notorious as centres of counterfeit currency
and many innocent people are being duped by
these people” Not only that .....

MR SPEAKER : Please ash a question,

SHRI P. VENKATASUBBATAH : 1
siarted with asking whether the Government
is awarc of the fact that Coimbatore and Banga-
jore are considered to be notorious centres
of this racket 1n forged currency.

The Government is not able to check this
sort of racket going on with the result that
small people are being deceived and some
people are getting benefited and becoming rich
overnight. May 1 know whether the Govern-
ment is aware of this fact and, if so, what
action they are taking in this regard?

MR. SPEAKFR : The supplementarie-
should not be in the form of making suggess
tions and giving informatior. They should be
directly in the shape of questions. 1 hope you
will avoid it in {uture.

SHRI K.R. GANESH : As the House
knows, as far as Coimbatore is concerned, a
large amount of currency was seized even be-
fore it went into circulation, The Govern-
ment has taken various steps in connection with
the stopping of this evil, The printing of
counterfeit currency is an offence punishable
under the Indian Penal Code, The CBlI,
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is also keeping a closc watch on it and study-
ing the various methods and techniques used
init., They have set up a cell in the Economic
Offences Wing to find oul, to cvaluate and to
locate the evil. A new press is going to be
sel up at Dewas in which animproved technology
will be used and, after using that technology,
it will become 1mpossible 1o print counterfeit
currency, . particularly, of denominations of
Rs. 10 and above.

SHRI P. VFNKATASUBBAIAHIL: May
I know whether the Government is aware of
the fact that much of the Chunese currency has
also been pumped into India through some
netural countries and, 1f so, whether the Govern-
ment 1 going to make a thorough investiga-
tion in the matter?

SHRI K. R. GANLSH : This matter ig
being continuously looked into by the C.B.1
and they have said that there is no foreign
power involved in the printing of counterfent
currency,

SHRI K, LAKKAPPA : The most in-
fluencing centres of circulation of this fake
currency are the heads of religious institu
tions in Mysore State. May | know whether
the Government has probed into the matter.
The Mathadhipaties in Mysore State are manu-
facturing and cuculating fake currency, I
would like to know whether the Government
of India would take action against these
Muathadhipaties in Mysore State who are in
dulging in this racket and whether they will
nationalise these religious insututions, Is
the Government of India going to investigate
into all this?

SHRI K.R. GANESH : He is giving an
information,

SHRI K. LAKKAPPA : Let the Mini-
ster give a categorical reply to my question.

M. R. SPEAKER : I did not know such
things are donc in your State.

SHRI K. LAKKAPPA : [ want a cate-
gorical reply to my question. These Marha-
dhipaties ave in Jeague with the manufacture and
circulation fake currency. May [ know
whether the Government of India will probe
into this matter?

SHR! K, R. GANESH: This is an
offence under the Indian Penal Code, It
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comes under the jurisdiction of the State
Government and it is for them to take action:

ot geW W FEEW: WEE e,
fuod aua a1 & warsregay ¥ 9w
aredy vEi & e wreht Az wrh ol wry §
Hre ST AT R &1 ¥ et Svgar
g f g% #aw § wod fag® ann £ v,
fraet o3 wamAr werar WY frael w6
W1 gE ? auT ug o & B St sl /Y
wtw gy i o o &, yney i fadvit
& foad® =r-fod s a5 v &, war
TH AYE He T ET ST 7T g 7

R NG 2 AT Tl T §, T
ferdr dr amely & fefeesw arfedr)

SHRI K. R. GANESH : The second
part does not arise out of the main questijon,
1 have figure of the recovery of counterfeit
currency with me. It 1s a long list. The
amount of counterfeit currency which has
been seized, compared to the total currency
in circulation is infinitesimally small.

*ft e W wBNT: Wew  WER,
& g af far fan v varg ad, fead
GT wags werat A, fawel wower
faams wg?

MR. SPFAKFR : That is a separate
question. That does not arise out of this.
You may give a separate notice. It is not

relevant.

off s fagrd woddt: ag &Y -
de wqeew &) WA WA of R A § fe
o HLRL wadt o 1 59 AW 9w
7§ § & ag et fa fawd o
q4¥ T F--ug Y T § 1 WX
woft APy F Yre WHTH AET § O¢ °g 4%
wadr § fa o o8 A ST Rl B )
MR. SPEAKER : It is not reievant,
How is the Minister aware that you are going

to ask how many people were arrested? You
may give séparate notice,
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ot gFER < FGAT : A TH/ FE HT
T8 IFT AT &, W< UFT £ a7 20 &8
A ST F 1 FA J1AAT Fara (0§, w0
RTIT & G STRATS wE & ar a7 fa
ATHATL ALY &1 F4T AIG =T & 4 26
T AT

MR. SPEAKER : The question is whether
Government are aware about this and this.is
addressed to the Minister of Finance. You
ask whether they are aware that there is large-
scale circulation of counterfeit currency. You
ask, if this is so, the steps Government have
taken so far. He gave the reply.

SHRI A. K. GOPALAN : The Minister
should give us information about the number
of people arrested. If he does not have the
information, let him say that he requires notice.

it wizs fagrdt awady : wege wdEy,
1y =% oV mifa & fawic a7, g6 zuy s
WHT Gar wET AR e 1w A oy
ZRFT W ZMT | S Hofi) a5a g far wa
GHE) NE AT SHE W0 ST BEAT g (& 36‘%
Ak § fags A AT T | 5F 45 54T 2
far garz are sRerd w81 @ Afes o zn
FI ZTAATT TG HF FAT |

qERET MERY : 4T &5
farg wiE ¥ gaar 2 7

7 TH BT F

oft stze fagrdr arwd :(
|

1)

S&ar
>
«

SHRI K. R. GANESH : I have the figures

as far as the counterfeit currency that has been
detected is concerned. As for the number
of persons arrested, we shall -have to collect
the information from the various State Govern-
ments, because the State Governments are the
supply the
Surely, when the counterfeit currency
has been detected some people would have

prosecuting agencies. - We shall

figures.
been arrested also.

SHRT JAGANNATH RAO JOSHI : What
are the steps taken to check it ? The answer
should inculde the number of persons arrested
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MR. SPEAKER : After all, the hon.
Minister should have some knowledge about
it. It is no use all the Members geiting up
and asking for this information.

SHRI JYOTIRMOY BOSU : That
shows that Government are callous over the
issue.

MR. SPEAKFR : Not at all. r{;} R
2 fa &siiw wa FowEe gie & Wi THH
ﬁ'ﬂ'l (;I \nTFT %l

it sreaa ¢ WA wAS T aarar far
ATSZ-WNE Fa(Tew Fy T & o el
grE-aaE A g sy simen o v
FUT 9E IFE § @Al ST TE( & SEl 3
T | W STHAT =TEaT 2 fﬂ' S HE AT
qe, TRAET TG g0 AL POA AH A
gee fat saae A1 ged 2] o S
) P ogidad i & aAe A guE
T F F0A TS 5 F L FAET TG AT

HETEY WEIET : A4 WA a7z {57,
go anfsd | adt wfews g wf 2, 53w
AFHT GTAT 2 |

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN) : The hon.
Member is really shifting the ground of his
question. As 1 have stated, we are starting
a new press, but the idea is not to discontinue
the old currency. Really speaking, the capa-
city of the present press is falling short of our
requirements, and, therefore, we are adding
the additional capacity for printing.

st sreRaT < §30 HERy & AET 2 A grd-
Fyda ar gan g, fSEE arseEv-giE
FIRET FL OUSTT AW T SOAi- TRfAT
TE FATT THH G271 2 |

st gmEaTE Wegl: 4E wad g,

gizfent ag w8 @ @ gvef a7 #1 aw
TTF | OF; AT 728 |

Sy Yoo /YT ¢ FATAT A1 WY FT FTHAT
aT ST faad gATe F1 ATH FZAT S TF
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& waifx aga & wat & wrad) Ta A
# sgfa a7 srar &) o AFA & fay
#q7 qea< 7 vr€ dar frva fpar & fa
THHL GAT F1 F3047 W17, FWifr gEw fq7
RS R AT FA !

SHRI K. R. GANESH : 1t is a good
suggestion, and we shall take that into cone
sideration,

SHRI SHYAMNANDAN MISHRA :
May 1 know whethei there is any truth in
the report that some attempts had been made
at duplicaung and tiplicaung some of our
own currency 1n some ol our printing presses?
I would fike to  belive that 1t 15 not true, but
cven so, there may  be some truthin the report
that there has been some attempts at dupli-
cating and triphicating some of our cutrency
1 our printing presses,... .

AN HON. MFMBLR : In the Govern-
nient printing presses,

SHYAMNANDAN MISHRA :
meant the Govern-

SHRI
That is what T mean, |
ment printng presses.

SHRI  YESHWANTRAO CIAVAN :
As lar as | am concerned. 1 have no such in-
formatton: 1 have not recerved any such com-

plaints,

SHRI K. MANOHARAN : Lct him try
to tnquire.
SHRI YESHWANTRAO CHAVAN:

We shall have to make inaquires, because it
seems (o be an ingemous way of doing things.

SHRL ATAL BIHARI VAJPAYLL :

That is done,

SHR!I YASHWANTRAO CHAVAN : We
shall look into this aspect.

National Plan for Tourism

%430, SHRI P. K. DEO: Will the
Minister of TOURISM AND CIVIL AVIA-
TION be plcased to state :

(a) whether the Travel Agents Associ-
ation has urged Government to draw up a
pational plan for Tourism in the country in
consultation with the industry; and
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(b) il »o, the rcaction of Government in
regard thereto?

THI. MINISTER OF STAIL IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (DR. SAROJINI MAHISHI):;
(a) Yes, Sir.

(b) The suggestion is under examination.

SHRI P. K. DEO : How far is the go-
vernment proposal to abolish the tax holiday
on hotel promotion going to be helpful in
promoting tourism in the country?

DR. SAROJINI MAHISHl : Wc¢ are
going to have a debatc on the Demands for
Grants when this  can be discussed.

SHRI P, K. DEO : | Would like to have
the Ministry’s reaction,

MR. SPEAKER : They will indicate it
during the debate at that time.
SHRI P. K. DEO : Aic they not capable

of replying now?

SHRI H. M., PATLL .
not reply now?

Why should they

DR. SAROQJINI MAHISHI : It is our
view that the hotel industry should also be
cncouraged. We shall have to abide by what-
ever vicw Government takes.

SHRI P. K. DEO : No less a person that
the Chairman of Air India has categorically
stated that while the 20 per cent tax on foreign
travel will yield Rs. 7 crores, Government in
Air India would be losing Rs. 8.5 crores on
this account. Air India being a government
concerns, this is a matter of grcat concern
to us. How far is this tax going to promote
tourism?

MR. SPCAKER: From the national
plan he has gone to the tax on fare. 1t is not
relevant,

SHRI S. M. BANERJEE : What Shri
Deo says is that a memorandum has been sent
by Air India to Government.,..
permitt-

MR. SPEAKER : 1 have not

ed him .





